
5 -9-95 The petitioners are permitted to 

file joint application since the cause 
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uo notice for admission 

and hearing. List this matter on 

2,1O .1.995. 

MFJ(BER(PJDMN.) 

Shri Ashok Mishra, learned senior 
tanding Counsel submits that this case 

has been recently admitted. He requests 

for four weeks' time to file counter. 
irayer- allowed. 
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Order Order 

Call on 1.12.1995. 

IVL MbLa' ("D MZ14; 	ivEl t1, 

Applicants' counsel, Shri B.. 

Tripathy has filed a memo seeking 

permission to withdraw the Original Appli- 

cation. permission granted. The Original 

Application is dismissed as withdrawn. 
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